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(Brief summary of proceedings)


          Friday 12th September 2008/ Bhadrapada 21, 1930(Saka)

No. 106

2.05 P.M


Ch. Prem Singh, Hon’ble Speaker in Chair

	1.


	2.06

P.M


	Question Hour: Starred questions No. 43 & 44, 46 to 48 were asked and replied.  Replies to starred questions No.41, 42, 45 & 49 to 60 and un-starred questions No. 64 to 104 were placed on the table.



	2.
	3.00 P.M
	Special Mention (Rule 280): Following Members raised matters under 

Rule 280:

1.Shri Mohan Singh Bisht

2.Shri Vijay Jolly

3.Shri  Veer Singh Dhingan

4.Shri Baljor Singh

5. Dr. Jagdish Mukhi

6. Shri Ramesh Lamba

7. Shri Amrish Singh Gautam

8. Shri O.P.Babber 

9. Shri A Dayanand Chandila A



	3.


	
	Adoption of Report:

 Shri Surender Pal Singh moved the following motion:

“That this House agrees with the First & Second  Report of 

Committee on Environment.”

      The Motion was put to vote and adopted. 

	4.
	3.32

P.M


	

	5.
	3.40

P.M
	House adjourned for tea-break.



	
	4.36

P.M
	House reassembled.

Hon'ble Speaker in Chair

	
	4.37

P.M
	Dr. Jagdish Mukhi appologises for the misbehavior of the BJP member.



	
	4.43

P.M
	Private Members Resolutions :

1. Shri Sushil Choudhery moved the following resolution:

          "That this House resolves that the Ex-members of Delhi Vidhan Sabha, erstwhile Metropolitan Council and erstwhile Vidhan Sabha (1952-57) be provided with all the facilities of Medical & Travelling Allowance and pension etc."

The following members participated in debate:

      1.Shri Shadi Ram

     2. Shri Amrish Singh Gautam

     3.Shri S.P.Ratawal

     4.Shri Tarvinder Singh Marwah

     5.Shri Vijay Jolly

     6.Shri H.S.Balli

     7.Dr. Kiran Walia

     8.Shri Bheeshm Sharma

     9. Shri Moti Lal Sodhi

    10. Smt Barkha Singh

    11.Shri Vijay Singh Lochav

Minister of Finance replied to the debate.

Resolution was passed unanimously.



	
	
	2.Shri Vijay Jolly & Shri Sahab Singh Chauhan moved the following 

    resolution:
    "That this House resolves that all unauthorized colonies be regularized with immediate effect with the provision of utilization of the M.L.A. constituency development fund for the execution of development work in these colonies."

        The following members participated in debate:

      1.Shri Sahab Singh Chauhan

     2. Shri Kulwant Rana

    3. Shri Jai Bhagwan Aggarwal

Minister of Development replied to the debate.

               Resolution was put to vote and rejected.

	
	
	3.    Shri O.P.Babber to move the following resolution:

    "That this House resolves that keeping in view the rising prices and cost escalation of the M.L.A.'s constituency Development fund be enhanced from two to four crores of rupees."

The following members participated in debate:

      1.Shri Moti Lal Sodhi

     2. Shri Kulwant Rana

    3. Smt. Kiran Walia

Minister of Development replied to the debate.

               Resolution was put to vote and rejected.



	
	
	The Hon’ble Speaker thanked all the members of the House and also officers/officials of the Assembly Secretariat, Officers of the Delhi Government and other agencies like PWD (Civil/Electrical/Horticultures), Delhi Pollice, CISF, Delhi Fire Service, Security including Special Branch and Print & Electronic Media for their co-operation in smooth conduct of the Session.

	
	
	House was adjourned sine-die.

National Anthem- Jan-Gan-Man.
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	Siddharath Rao

Secretary


